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THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):
(a) Yes, Sir. As per the Report of the Task Force on Waste to Energy (WTE), published by
the Planning Commission in 2014, India can produce 32,890 tonnes of Refused Derived
Fuel (RDF) each day which can currently support 88 power plants of 5 mw each (total 440
MW) in a foreseeable future of 5-7 years based on incineration, gasification or pyrolysis
technologies. The number of power plants can increase to 215 plants by 2031 and 556

power plants by 2050 generating 2,780 MW power.

(b) As informed by Urban Development Department, Govt. of Maharashtra,
6 Urban Local Bodies in the State have electricity generation project, from solid
waste. Alibag (Dist -Raigad), Chiplun, Khed, Dapoli (Dist - Ratnagiri), Kalmeshwar
(Dist- Nagpur) Municipal Councils generate electricity from municipal solid waste by
Biomethanation Technique.

While Pune Municipal Corporation has installed 18 biogas plants of 5 metric ton
capacity each and electricity generated from these plants is supplied to street lights
also. Pune Municipal Corporation constructed waste to energy plant base on pyrolysis
gasification technology on DBOOT basis for a period of 30 years.

(c) At present, one waste to energy plant is installed by M/s Timarpur Okhla
Waste Management Company Ltd. having capacity of 1950 TPD of waste at Okhla. This
plant is operating in full capacity and generating 16MW electricity. The role of South
Delhi Municipal Corporation is limited to the extent of providing municipal solid waste

for running the plant.
JNNURM in Chhattisgarh

2969. DR. BHUSHAN LAL JANGDE: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether the fund amounting to T 943.30 crore towards DPR cost of 24 projects
is to be sanctioned by the Government for USSMT transition phase under INNURM
scheme in Chhattisgarh; and

(b) if so, whether a project of ¥ 1459.18 lac for Strom Water Drainage and
< 4943.60 lac for the construction of Nallah has already been sanctioned for 2 projects
and whether the remaining fund will be released without any further delay?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):
(a) No, Sir. Jawaharlal Nehru National Urban Renewal Mission (JINNURM) has ended on

31.03.2014. No new sanctions can be accorded now.

(b) No, Sir. The projects for Storm Water Drainage and construction of Nallah

are not considered as sanctioned projects by this Ministry. During the Transition Phase

TOriginal notice of the question was received in Hindi.
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of INNURM two projects relating to water supply one each at Bhilai and Korba in
Chhattisgarh have been sanctioned. These two sanctioned projects are eligible for balance

funds as per guidelines for a period of 3 years.
Forum for Single Women’s Rights

2970.SHRI NARENDRA BUDANIA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether Government has received any charter of demands from the National
Forum for Single Women’s Rights seeking to be counted with better access to schemes of

social security health and education;

(b) whether it is a fact that women who have been abandoned, deserted, never

married continue to be excluded from the census and Government welfare programme;

(c) whether the National Forum for Single Women’s Rights has also demanded a
minimum pension of I 2000/- for widowed, separated, divorced and older-never married

women;

(d) whether the Forum has also sought changes in law to ensure that single women

have land and property rights; and
(e) if so, Government’s reaction thereto?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI MANEKA SANJAY GANDHI): (a) Ministry of Women and Child
Development has not received any charter of demands from the National Forum for

Single Women’s Rights.

(b) The Ministry of Women and Child Development is administering various
schemes such as Swadhar and Short Stay Homes, Working Women Hostels, Support to
Training and Employment Programme for Women (STEP), Rashtriya Mahila Kosh (RMK),
National Mission for Empowerment of Women (NMEW), Rajiv Gandhi National Creche
for Children of Working Mothers for welfare and empowerment of women including the

abandoned, deserted women.
(c) to (¢) Do not arise in view of (a).
Rajiv Gandhi Scheme for Empowerment of Adolescent Girls in Tamil Nadu

2971.SHRIMATI VIJIILA SATHYANANTH: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state the allocation of foodgrains to Tamil Nadu
State under Rajiv Gandhi Scheme for Empowerment of Adolescent Girls (RGSEAG) and



